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h IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 3 HYDERABAD BENCH
AT HYDERABAD

Between 3=
M.Venkatachary

.. «Applicant
And

1. The Dy.Director General,
Geological Survey of India,
Southern Region, Bandlaguda,

. Hyderabad.

+« sRespondent

Counsel for the Applicant : Shri G.Gopala Rao

Counsel for the RgSpondent' s Shri N.,V.Ragha a Reddy, Addl.CGSC

CORAM:

THE HON'BLE SHRI H,RAJENDRA PRASAD : MEMBER (A)
(Order per Hon'ble Shri H.Rajendra Prasad, ‘‘ember (A) )::g,/
. ' . ) :!))
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(Order per Hon'ble Shri H.Rajemira Prasad, M,ember* (p) ).
Heard Shri G.Gopala Rao, counsel for the applicént and

shri W.Satyanarayana on behalf of Shri N.V.Raghava Raghava Reddy,

standing counsel for the respondents.

2. "It is submitted by Shri Gopal Rao‘thag @ge te_inadvertenge
cgrtain important and crucial facts have been left out of the OA
and this would operate dverseiy égainsﬁ his client if =

ihfis adjudicated in its present form. He requests fqr permission
to withdraw the case with a view to filing a fregh applicatidn.

The RQSpondent's counsel has no objection to this,

3. The request of the counsel for the applicant is accepted.
The OA is disposed of as withdrawn with liberty to file a fresh QA

seeking the same reliefs as herein.

4, No order as to costs.
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